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the State Governments \Jnion :t"erritories 
including Delhi Administration the need \0 
bring in aJl markets under the purview of 
regulation. nle Delhi Administration has been 
making efforts in this direction .. RecentJv, the 
Celhi Agricultural Marketing ·Board has en-
tered into an agreement, tttl the Centre for 
AgricuHural Marl'erng. Jaipur for preparing 
a Master Plan for development of whole-sale 
agricultural markets in eth;. 

{English} 

Setting up of rod an oultry Develop-
m IB ard 

985. SHRI KUSU A KRISHNA UR-
THY: Wil the inis er of AGRJCUl TURE be 
pleased to sate: 

(a) whether the Union Government have 
any proposal to S9 u an India Poult 
Developmen Board on the linas of Coffee 
Tea. Rubber & Silk Boards to promote poul-
try industry; 

(b) if so, the details, thereof; and 

(c) wh ther the atb at Egg Corpora-
tion Committee has bmit ed a detailed 
propos 1 in thi reg r 0 the Planning 
Commission a d jf 0, t uecision t ken by 
the Gover men 1 ra n? 

0 "'- S ATE IN THE 
DEPART AGRICULTURE AND 
COOPEAAT10 I TU- tN1STR OF 
AGRICUl URE (S AI Y NTfLAl 
VIRCH ~ DBH f S t): (a) A proposal to 
set upa at'on IPou rD refopmentBoard 
d Hing the VIII Plan per'od has been sUbmit-
ted to PI:l n i Con m~ssion and its approval 
is aWdi ·d. [;. tails of th proposat have not 
yet b en 0 k~d 0 t. 

(b' 0 9S not arise. 

(c) r 0 ir. 

Setting up of Phosphor· ACID Pl3nl at 
Kaklnada 

986. SHRIMATIT. . J ~ the 

Minister of AGRICU TUHE be pt3ased to 
state: 

(a) whether fertilizers and ere. 'cars 
i. dustries to Andhra Pradesh ar facing 
difficuhies in importing liquid phosp. or" c acid 
and ammonia needa oy t e ; 

(b) , het er any reqtJests have been 
made to the ndian Farmers Ferti fzers Cor-
poration for se !irg up a p osp oric add 
plant at Kakjnada ~ nd 

(c) if so, tha reaction 0 the Un\)r. Gov-
ernment and fFFCO In t is r a d? 

J ISTER OF STA .E I THE 
DEPAR E T OF AGRICU TURE A D 
COOPER 0 I THE I ISTAY OF 

GRfCUt TURE (5 R J Y TllAl 
VfRCHA OBHAI SHAH : (a) The import of 
phosphorrc acid and ammonia in 1990·91 
was inadequate due 0 overar const aint in 
the avail, bility of foreig:l e~change. This has 
affaded a'i the rndrge .:Jus p. ospf"l~~ : :: ~ants 

dependen on im rtf" pncsp 0 L . - 'd and 
ammonia incrud> n. he pfa L. .ildhra 
Pradash. 
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